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MR. CHAIRMAN: It is now 3.30
P M. So, we will take up Private
Members' Business, Shri T. R. Shama-

nna fo move the motion,

15.30 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

FORTY-FIRST REPORT

SHRI T. R. SHAMANNA (Bangalore
South: Sir, 1 beg to move.

“That this House do agree with the
Forty-First Report of the Committee
on Private Members’ Bills and Reso-
lutions presented to the House on
the 15th April, 1982.”

MR. CHAIRMAN : The question is:
“That this House do agree with
the Forty-First Report of ithe Com-
mittee on Private Members’ Bills
and Resolutlons presented fo the
House on the 15th April, 1982.”

The motion was adopfed




